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Crimnal Appeal.No. 3068/2001
in Cl. Appeal No. 324/2001 in
PRAHLAD SI NGH BHATI Appel I ant (s)
VERSUS
STATE, N.C.T. DELH & ANR Respondent (s)
( For correcting typographical/clerical mstake in judgment and order

dated 23. 3.2001
( Wth Ofice Report )

Date : 27/07/2001 This Petition was <called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K T. THOVAS
HON BLE MR JUSTICE S. N VARI AVA

For Appellant (s)

M . Harinder Mhan Singh, Adv.
M. Anil Hooda, Adv.
For Respondent (s)
M. Ilrshad Ahnad, Adv.
for R 1 M. Raj eev Sharma, Adv.
M. DS Mahra, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
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. SP2
Crl. M scel | aneous Petition No. 3068/2001 is allowed
to carry out correction.
. SP1
(N K. Coel) (H K. Bhati a)
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